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SUNDAY, FEBRUARY 5, 2023

SCHEDULE |
FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary quuldahon
Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF SHARAD SHILEDAR AND
ASSOCIATES PRIVATE LIMITED ;
Sharad Shiledar and Associates
; Private Limited i
2|Date Of Incorporation Of Corporate|16/11/1990 1
Person
Authority Under Which Corporate
Person Is Incorporated / Registered
Corporate Identity Number / Limited{U74210MH1990PTC059019
Liability Identity Number Of Corporat ;
Person

Name Of Corporate Person

b, et

w

Registrar of Companies, Mumbai

R

5 | Address Of The Registered Office And|4, Floor-2, Plot-105, Bhave Sadan,
* | Principal Office (if Any) Of CorporatefHindu Colony Road No 4, Hindu Colony, ||
- | Person Dadar (E), Mumbai - 400014 d
6 | Liquidation Commencement Date Of{03/02/2023
~ | Corporate Person
7 |Name, Address, Email Address,[Mr. Pramod Dattaram Rasam
| Telephone NumberAnd The Registration| nsolvency Resolution Professional
| Number Of The Liquidator Address: Room No. 5, Shri Niwas Chawl,
J B Nagar, Andheri - East Mumbal
400059.
Phone: + 91 9820024763
Email : pdrasam@gmail.com -
Reg: No.: IBBI/IPA-001/IP-P00722/2017-
¢ ; : 18/11259 W
8 | LastDate For Submission Of Claims __|06/03/2023 ol

Notice is hereby given that Sharad Shiledar And Associates Private leltad
commenced voluntary liquidation on 03/02/2023. .

The stakeholders of Sharad Shiledar And Associates anmmted fﬁim hereby called
upon to submit a proofof\rmrdawns.onorbeforemrdlos 2023 to the Jiquidator at the
address mentioned againstitem 7. L

The financial creditors shail submltthearproofof,datms b s only: All other
stakeholdersmaysubmlttheproofofclamsmwrson byp neans::—
Subnuss;onoffalseormlsleadmgpfoofsofdmmshauamdpenalaes.~ ”*‘f-‘ : Jsdl sl
Place: Mumbai Pramod Dattaram Rasam |
Date:04/02/2023 Liquidator |
RS i g SRS Ry X, e



